
NATIONAL COMPANY LAW TRIBUNAL
MUMT]AI BENCH. MUMBA] 38

C.S.A. No. 656 I IMAH) I 2017

SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V, N,\LLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAhIY LAW TRIBUNAL ON 17 -OA.2OI7

NAME OFTHE PAR'IIES: M/s. Go Go Export Pvt. Ltd

SECT1ON OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 ol the Companies Act 20 13.

S. No NAME DESICNATION SIGNATURE

CORAM Present

38 fa'tr" 4 gl1-.5

ORDER
csA 556/230-23z/NCLTMB/MAlV2017

V. NALLASENAPATHY
Member (Technical)

Advoca.h fv
*pPLca:'-t

Company Application a llowed, vide separate order.

sd/- sd/-
B.S.V. PRAKASH
Member (Judicial)

KUMAR

N


